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FOURTEENTH KERALA LEGISLATIVE ASSEMBLY
First Session

BULLETIN-PART |
{Brief Record of Proceedings)

Thursday, June 30, 2016
No.7

The Assembly met at 8.30 a.m. with Mr. Speaker in the Chair.

Questions:
Four guestions in the list of questions posted for the day were
answered orally.

Adjournment Motion:

After hearing the Minister for Health and family Welfare the
Speaker withheld the consent to the moving of an adjournment motion
given notice of by Shri. V. 8. Sivakumar and two other members
regarding the serious situation reported to have arisen due to the
Government decision to deny admission to more than 1000 MBBS
seats in the State during the current academic year (2016-17).

As a mark of protest against attitude of the Government in the
matter, the Members belonging to the opposition staged a walkout.

Calling Attention:
(1) Shri. C. Divakaran called the attention of the Minister for Revenue
and Housing to the reported difficulties faced by people due to the

alleged illegal functioning of quarries and crusher units in the State.
The Minister made a statement thereto.

(2) Shri. Mons Joseph called the attention of the Minister for Finance
and Coir to the necessity to resolve the apprehensions evolved due to
the reported abandoning of the Rubber Production Incentive Scheme
in the State and to pay off the existing arrears under the scheme. The
Minister made a statement thereto.




Announcement by the Speaker:

The Speaker informed the House that a project would be
implemented in the Legislative Assembly premises to make it eco-
friendly.

Papers laid on the table:

Dr. T. M. Thomas Issac, Minister for Finance and Coir laid on the table
a 'white paper' regarding the financial situation of the State.
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Discussion on the Motion of thanks to the Governor's Address:

Discussion on the Motion of Thanks to the Governor's Address
resumed. The foliowing Members took part in the discussion.

Shri. M. M. Mani

Shri. Eldhose Kunnappilly
Shri. Muhammed Muhassin. P
Shri. P. K. Kunhalikutty

Shri. B. D. Devassy

Shri. Raju Abraham

Shri. Mons Joseph

Shri. K. B. Ganesh Kumar
Shri. V. Joy

Shri. O. Rajagopal
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Shri. K. Dasan
Shri. Ramesh Chennithala (Leader of Opposition)

Shri. E. Chandrasekharan, The Minister for Revenue and Housing
and Shri. Pinarayi Vijayan the Chief Minister replied to the points
raised in the discussion. The amendments moved were put to vote and
declared lost. The motionof Thanks was then put to vote and adopted by

the House
The House adjourned at 2.12 p.m. to meet again at 9.00 a.m. on

Friday July8, 2016.

P. Jayalekshmi,
Secretary-in-Charge.



